In the Court of Vishrut Bharati, HAS, Sub Divisional Magistrate-cum-Marriage Officer
Fatehpur, Distt. Kangra (H.P.)

1. Sh. Ritik Kumar s/o Sh. Rakesh Kumar, Vill. Kutlahar, P.O. Talara, Tehsil Fatehpur,
Distt. Kangra (H.P.).

2. Smt. Manisha d/o Sh. Vijay Singh, Vill. Bilwan, P.O. Dhiala, Tehsil Indora, Distt.
Kangra (H.P.).

Versus
General Public

Application for the registration of marriage under Section 16 of Special Marriage Act, 1954
(Central Act) as amended by Marriage Law (Amendment Act 01, 49 of 2001).

Sh. Ritik Kumar s/o Sh. Rakesh Kumar, Vill. Kutlahar, P.O. Talara, Tehsil Fatehpur, Distt.
Kangra (H.P.) & Smt. Manisha d/o Sh. Vijay Singh, Vill. Bilwan, P.O. Dhiala, Tehsil Indora, Distt.
Kangra (H.P.) 16 of Special Marriage Act, 1954 (Central Act) as amended by the Marriage Laws
(amendment Act 01, 49 of 2001) that they have solemnized their marriage ceremony on
18-02-2026 at Radha Krishan Mandir Malikpur, Tehsil & Distt. Pathankot as per Hindu Rites and
Customs and they are living together as husband and wife since then. Hence their marriage may be
registered under Special Marriage Act, 1954.

Therefore, the general public is hereby informed through this notice that any person who
has any objections regarding this marriage can file the objections personally in writing before this
court on or before 12-06-2026. After that no objections will be entertained and marriage will be
registered accordingly.

Issued today on 13-05-2026 under my hand and seal of the court.

Seal. Sd/-
Marriage officer-cum-

Sub Divisional Magistrate,

Fatehpur Distt. Kangra (H.P.).
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1. Kaptan Singh s/o Rajinder Dev, s/o Chand, 2. Joginder Singh s/o Late Amar Singh, s/o
Parma, 3. Kushan Kumar s/o Late Amar Singh, s/o Parma, 4. Smt. Sayatri Devi w/o Late Amar
Singh, s/o Parma, 5. Mahi Dass s/o Tiddu s/o Nihala, 6. Singo Ram alias Sidhu s/o Heera s/o
Budhad, 7. Ranjeet Singh s/o Duni Chand s/o Budhad, 8. Maghi s/o Naurang, 9. Mehar Chand s/o
Naurang, s/o Sudagar, 10. Jagroop Chand s/o Sukh Ram, s/o Lacchman, 11. Sanveer Chand s/o
Sukh Ram, s/o Lachhman.
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1. Baldev Singh s/o Partap Chand s/o Salig Ram, 2. Sanjeev Singh s/o Balbir Singh,
3. Kashmir Singh s/o Balbir Singh, 4. Kumari Sapna Devi d/o Balbir Singh, 5. Shakuntala Devi w/o
Balbir Singh, 6. Tulsi Ram s/o Jaswant Singh, 7. Ishwar Singh s/o Tulsi Ram,
8. Onkar Singh s/o Tulsi Ram, 9. Kashmir Singh @ Shamsher Singh s/o Tulsi Ram, 10. Pushpa
Devi d/o Tulsi Ram, 11. Kanta Devi d/o Tulsi Ram, 12. Rajender Singh s/o Jagdish Chand,
13. Rakesh Kumar s/o Jagdish Chand, 14. Pitamber Singh s/o Jagdish Chand, 15. Shresthta Devi
d/o Jagdish Chand, 16. Seema Devi d/o Jagdish Chand, 17. Seema Devi w/o Late Rajesh Kumar,
18. Mehtab Singh s/o Tulsi Ram, 19. Sharda Devi d/o Geeta Devi d/o Tusli Ram, 20. Rajeev
Kumar s/o Kuldeep Singh, 21. Barjeaswar Singh s/o Kuldeep Singh, 22. Balbhadra Singh s/o
Raghubir Singh, 23. Krishan Singh s/o Raghubir Singh, 24. Ram Singh s/o Raghubir Singh,
25. Kuldeep Singh s/o Uttam Singh, 26. Smt. Kamlesh Kumari d/o Uttam Singh, 27. Smt. Sudesh
Kumari d/o Uttam Singh, 28. Surender Kumar s/o0 Rattan chand, 29. Suresh Kumar s/o Rattan
chand, 30. Savinder Kumar Rattan chand, 31. Devender Singh s/o Rattan chand, 32. Smt.
Pushpindera d/o Rattan chand, 33. Smt. Vanita d/o Rattan chand, 34. Baldev Singh s/o Haria,
35. Shashupal s/o Haria, 36. Satish Kumar s/o Haria, 37. Akshay Kumar s/o Ashwani Kumar,
38. Vishwanath Singh s/o Sukhdev Singh, 39. Tavish s/o Vishwanath Singh, 40. Sunil Kumar s/o
Ami Chand, 41. Parveen Thakur s/o Ami Chand, 42. Shubnam Katoch d/o Ami Chand, 43. Sunita
Rana d/o Ami Chand, 44. Anita Rana d/o Ami Chand.

SWRIG GHEAT 39 T ¥ IR & 599 YfAaraiTo o &g qR q99 SR fdby 17U
IR AERY TR ¥ dHIA 7 §g o, SHCY SWIG FAATGRTI Bl $9 AR JEAR, S0 G
J@f & gRT ¥ G fBar Siran 2 6 afe {6l Y ey &1 Swiaa aftia 4 @1 dads a3
IR PIg SoR I TRl B dr a8 fadid U 03—07—2026 @I ENESEERT &I 7aTad |
AT IT ThTAd BIFOR BIBR 3T IoR IT TARTST U R Fhdl § 3T BISR 7 3 Bl
YRA H SR YT & fd%g Yo dRBT SR8 Hdl H s ST |

3T feTh 05—05—2026 BT AR BN T HIEY 3TeTeld gRT VNI fhar 17|

AER | FAEIRT / —



TERID FHIEAT Ui of,
aedTel gwermer, e wieT (fRovo) |

9 ISToid GEe gHEdl Yod A Ud dedleeR, ST,
St ®ivrsT (fRovo)

fheH GobedT: ThU %9 0 : 119 /25 ARG U= : 03—07—2026

$IAER TS f@Hmerel gaer el grdl g =Rai]

Neeru Vs. Shakti Chand & Ors

THAH A QT 0 13 WA H0 20, TWIRT H0 104, 272 /120, 273 /120 f&<T 3, |
RPbAT 0—56—90 B0 dTHRIT HeTdl dT8el, UCdR Iul ddg, dedle gHeal, e wrrer f2ovo |
SHIET 9y 2022—2023.

e g9 —

1. Shakti Chand s/o Sidhu, 2. Kaptan Singh s/o Sidhu, 3. Ami Chand s/o Sidhu, 4. Sunil
Kumar s/o Ami Chand, 5. Praveen Thakur s/o Ami Chand, S/o Sidhu, 6. Shabnam Katoch d/o Ami
Chand, s/o Sidhu, 7. Sunita Rana d/o Ami Chand s/o Sidhu, 8. Anita Rana d/o Ami Chand s/o
Sidhu.
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In the Court of Assistant Collector 1st Grade and Executive Magistrate, Dharamshala,
District Kangra, Himachal Pradesh

HHEAT 0: ST USHIhR0T

Mr./Mrs./Ms. Kamlesh Kumari d/o Late Sita Ram, r/o Village and Post Office Sarah,
Tehsil Dharamshala, District Kangra (H.P.)

SATH ST-dT



1. The General Public.

2. The Registrar Birth & Deaths, C.M.O. Kangra at Dharamshala.

3. The Commissioner Municipal Corporation Dharamshala.

4. The Registrar, (Birth & Deaths)-cum-Panchayat Secretary Concerned G.P.

g —ure—u3 SR gRT 13(3) BAmad Uee S Ud H&g USiaRoT SfEaH, 1969.
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Before the Court of Assistant Collector 1st Grade-cum Executive Magistrate Dharamshala
Distt. Kangra (H.P.)

Whereas, an application has been instituted before this Hon'ble Court/Authority regarding
declaration of missing person namely Sh. Ramesh Kumar s/o Roshan Lal r/o Village and Post
Office Khaniyara, Tehsil Dharamshala, Distt. Kangra (H.P.) who as alleged has not been seen or
heard of for a period exceeding 29-30 years by those persons who would naturally have heard of
him if he had been alive; as per 8.47 of the record of rights contained in chapter 8 of the land record
manual.

And whereas, it has been repersented that despite due dilingence, inquiry and efforts made
by the applicant/petitioner, the whereasbouts, of the aforesaid person could not be ascertained and
no communication whatsoever has been recevied from him/her during the aforesaid period.

Now, therefore, notice is hereby issued to the aforesaid missing person, if alive and also to
the general public at large calling upon any person having any information, objection, claim or
interest contrary to the averments made in the petiton/application, to appear before this Hon'ble
Court/Authority either personally or through duly authorized counsel and file objections, if any
alongwith supporting documents/evidence within 30 days from the date of publication of this
notice.



Take notice that in case no objection or information is received within the stipulated period
appropriate proceedings/orders shall be passed ex parte in accordance with law on the basis of
material available on record.

Given under my hand and seal of this Court/Authority on this 19th day of May, 2026.

Seal. Sd/-

Assistant Collector 1st Grade,
Dharamshala, District Kangra (H.P.).




